BT : T e U6 9 SR YR, BN

Phone : 0771-2426742, Fax : 0771-2445457
website : www.districtcourt-raipur.cg.nic.in, e-mail : raipur.court@nic.in

/ /9 /
FAHECE........ /TH—15—1 /92 AR, fATE O, BRaw), 2026
gfd,
S TR TR,
BTG Iod ~graTeld,
faemaygR (©070) |

fd@9g .— To Compliance of order dated 22-04-2025 passed by Hon'ble Supreme
Court in Suo Moto Writ Petition (Civil) No. 7/2024 in Re: Compensation
amounts deposited with Motor Accident Claims Tribunal and Labour
Courts.

ek — RS ST BB 19713 /B1—6—2 /2025 /AR [dARIYR, A6 08.10.2025.

SWRIFa fAvgiafag W@effa sua & aRuey & Muar & 99vd gl
SIBYOT UG S rATeral W YT HIE OFaRl, 2026 &I difod SHGRI Foi= R Hlax

T 2 |
™ — SWIEER 4D, o | 5\‘
26
TR, BT




T : Y& HIeY GeeHl ST IR, I[YR (BT)

4 D /IG/GALG AR, /2026 YR, &A% 05.02.2026
yfd,
ST e 7T Ud 93 <ramedeT #eley,
AR, fS1er— I™[YR (8.77.)
fawy : To compliance of order dated 22-04-2025 passed by Honble Supreme
Court in Suo Moto Wirt Patition (Civil) No. 7/2024 in Re:
Compensation amounts deposited with Motor Accident Claims
Tribunals and Labour Courts.
Haw : S/l |99 . /TH—15-1/92 AR, FiH 27.11.2025
XXX XX
A HEIGY,
SWRIT fIugr=aid Hefid Sud & rgurerd ® ardl T SIHebr
ReiRd greg # F=ER 8 —
SL.| Name of the | Case No. Persons Name (1,2,3---) Amount Any other
Court and Address Deposited | information
01 |gagerafa |Tfum. 1. gued 9ot BATOER |9 R | UBRT Bl
YR BOWO |62 /12 favaemat 6,15,362 / — |3 dR
2. SIHAETE Sl gEed SCRICIRIF]
foreaamat 2 |

3. Yo deg guad

IGEEER]

o

4. TCPRIR deg JWad

ICEEER]

Y fari— res WeT,
1.3, 8!, ATHI—HRAT,
FTeIT—erF e BoT0

5. UfAFETS 991 AR
IGAEER ]

frarfl— goery uram 9
UHT— TR Forer—grf

©OTT0

.2 o

RTAT : NTeAT =amamefreT

D.J. Court 21

YR (©.17.)




Sheet2

Page 1

RGN T 3

GBIk B0 GHIG  [URTHR BT AT [TASH BT ¥ [uy HERUE
(@i
HAR

QITCTER)

fafRad BfeRT WTg m

HIex gHeT(sss / 2024 [aRE fao  [BERM AR [deee@eRn (11,50,000/ -
qrar MIKIEIR foreTT g
HIfRRoT -

e YR

B




AT gaT et v o= =marefer qeiey,
TAYR .7,

To compliance of order dated 22.04.2025 passed by Honb’le
Supreme Court in Suo Moto Writ Petition(Civil)No.7/2024 in
Compensation amounts deposited with Motor Accident Claims
Tribunals and Labour Courts.

Registry endt. no. 1191 dated 28.04.2025 and 18157 dated

09.09.2025 and No. 19713/ Checker , Bilaspur, dated 08
11-6-2/2025
October, 2025 Ud &I bl GBI HHID ....3....../Jd-15-

1/92, TATR, f&HTe 08 TR, 2025

AT 98Iy,

g

SRIH oS amel 78 SR RyfRa urey 9 |er aftg

SL.

Case No. Person/s Name (1,2,3 ....) and Amount | Any other

Address Deposited | information

688 /15 |fawy furg fdo erweTe 2,75,000 / —

ferwy fruTe QR 9T @

593 /18

AR fao forerer 9 3=g 3,59,500 /= | seeereeerereen

ARTIOT

281 /14

Rawr fdo vaq dde g =1 Rawr &) 43,77,500 /= | wooeeeeeersrrn

215/ 18

A SrrerEl fdo w1 wfdd g 3R #.[4,00,000/— | eoseeserns
SATEHT 9TaR U8 Uard fafft, grr fAcers
/YT UIGGR SH 40 99 fUar w@ERm
geR drafad St /16 BRI 3MMds dsd

YR BOT0

70 /21

o i fdo {RST HAR i 31586/ = | esenssesenm

o a9t 57 a¥  ufq it SuRm gAt
I FarRfl—u gigSiE 9Fr gedl
STl aclleraeiR &1 4. 99 R Hidl
T Ue¥l fSTelT I-YR 80710

06

1219 /21 | YIS Bex 3rell fdo yuivs ga 19,489/ = | womermsneroms

WIS BeX Il S 26 q¥ far W@
JHAR 3fell FaRfi—Tesar 01 HiggaRT
fSter YRR B

07

525 /22

Rgere fd rEdY gd 9 3 WA (12,351 /— | ccememeeee
Racrra uca 99 50 au fuar i g Rz




ued MRl 3 deiiige o T WRET
INGIRSEICUIC R

08

553 /22

gdry g, fdo e e aito

gy WIg, S ¥ 40 94 foar s sRem g
Farf wR e Sk W & 9e

AR AT feary forern AR BT,

1,02,906 /= | soorerene

09

324 /23

gae #iigst fdo dyge wifed T gad
ARkgeT 89 50 a9 Ufy W@ AQuRM
"RaStT U™ Jdex 03 el H. 13 T
e A3 & WY UWHAaR wra e

YR BT

593,834/ — | e

YRAYR, feAie 02.02.2026

)

(st 97

T Ol Ug 3TUR I ~grrefier

QR BoTlo




Sheetl

T &1 - s gar Ris i s Alogosrar siftraver IqR_ w00

A Seaad Ao @ gat At Re fArdem @) Fa¥ 07 /2024 <141 IRWSIOT vF A9 WTEE B T YRS I AR A e 2

S.N. | Name of the Court Case No. Persons Name (1,2,3........ ) and Address Amount Deposited Any Other information
01 R FeT faar s qra e 99 57 9, 2. s s R 99T,
fg<iar 3raR HiogogTar 3. By gu far s mem yoe @ Ferh Tenasr o g9 1, e
1 [arfSrRor 634 /2025  |[HBRIYE BOI0 2,22.974 /0 -
. el 99, SF—11 4,1 SF. e FAR qH, G-I, (qelt faar
urfae sifdTare @1 e Q) aRN—am o, o 3R, dERie 9
2 — 491 /2016 (TR (B)....... 2,62,341 / —%0Y =
B HAR ARLIY S 27 99 AT 5N qReRE Hewadt fardl um AaRT o
| 3 — 202 /2014 TR dgNIe faear, RIE—I—IQR 80710 96,258 / —0d -
HINT gee fAar & o uSel 99 20 99 fAaRf 9 HHiw 19 HISTIRT
4 - 896 /2024  |[®@YP AR AYR VOO 35,880 / —0 =
e ¥R far it el W@ S 20 ¥ WG ST ddDH! D U RO 41,860 / —
5 - 895/ 2014 |TIR RTAYR BOTO -
01. WidR HR ufd o &< HRSH 50 98 02, 3d utel Rig fUarsh  1,00,000 / —w9
oy ot Rig 1 AR teoenmgosiio—s8 deflaren & 98 TweNT &)
e Ga9 AfSH Tl IFYR d8did g el I-YR 80710
6 — 499 /2016 -
ST Rig grefarer far st Starex arcfiare 99 51 af fAarfl oSy O 6,03,047 /%0
276eTEeY qEsilel @ f7er YR o0 .
7 — 636 /2024 N—

Page 1

lind District & Additional Sessions Judge

{Jitendra-Kunar Singh)

S Raipur(c.g.)




(@rrer ort)
A 31y e gefean zmar s
YR (B31)

To Compliance of order dated 22-04-2025 passed by Hon'ble Supreme Court in Suo Moto Writ Petition (Civil) No.
7/2024 in Re: Compensation amounts deposited with Motor Accident Claims Tribunal and Labour Courts
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4 | =N ¥y el el erfa 34 /2011  |faTemyg 662224 /— |HEfdd ImdgH BT Uar IRVRER H 7T
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5 | = drey T, g e 204 /2017 | afdar @ 330100 /— [Wefda amdg®d &1 gar IRer # g9
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Person/s Name
Name of the (1,2,3-----=--- ) and Amount Any other
Si Court Case No Address Deposit information
gig}gT T agyd ex Rajeshwari, Devish,
1 g&ﬁw 27aT TR 383/2023 Santbai Vs Ppshpa}njali, 25000
Gajendra, Bajaj Alliance
RALS
Lalita, Babla, Laxmi Vs
2 IVth ADJ Raipur 591/2022 | Madho, Santosh, ICICI 25000
lambard
Sattu Kumar, Rampyari
; Vs Chandrapratap,
3 IVth ADJ Raipur 967/2022 Shankar Singh, IECO 1911084
tokyo
Amar, Shashi Vs Giri
4 IVth ADJ Raipur 651/2022 | Kumar, Rishikesh, ICICI 25000
lambard
Shakuntala, Yogesh,
5 IVth ADJ Raipur 899/2022 Gopal Vs Ketan, 933886
Parasram, IFCO tokyo
; Kavita Vishvakarma Vs
6 IVth ADJ Raipur 38/2017 Eahima 2422431
Dilsay, Jhalo, Vikash,
. Deepak, Kishor Vs
7 IVth ADJ Raipur 49/2023 Baisakhi, Maneharan, 25000
ICICI lambard
. Mangturam Nishad Vs
8 IVth ADJ Raipur 418/2026 Keshav Nihal 16066
. Devendra Singh Vs
9 IVth ADJ Raipur 539/2015 Vivek Pandey 283608
10 IVth ADJ Raipur 117/2002 Suresh Vs Ankit 11000
11 IVth ADJ Raipur 33/2002 Ruhinbai Vs Gopal 40000
12 | IVthADJ Raipur | 65/1998 |T2Pan Kumar Vs ir ishnal 45000
. Chandrakumar Vs
13 IVth ADJ Raipur 68/2002 Shubhnarayan 30000
14 IVth ADJ Raipur 155/2001 Garmel Vs Murli 27500
Munnibai,
15 IVth ADJ Raipur 11/2009 Chandraprakash Vs 51000
Kapildev
. Meera Thakur Vs Dattu,
16 IVth ADJ Raipur 95/2002 The Vithal United Indian 20000
17 IVth ADJ Raipur 50/2011 | Parsuram Vs Vishvadas 30000
, Nuraj Diwan Vs
18 IVth ADJ Raipur 91/2011 B 25000
. Ramkumar Vs Sant
19 IVth ADJ Raipur 19/2011 Parfeshiat 25000
20 | IVth ADJ Raipur | 52/2005 ASh“toﬂLx‘ZFa"eSh 20000
21 IVth ADJ Raipur 12/2010 Narayan Vs Premlal 50280
22 IVth ADJ Raipur 3/2010  |Shivshankar Vs Rajendra] 145000
23 | IVth ADJ Raipur | 19/2011 RAMBLEAS /S et 112222

Parmeshwar
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Harendranath, Pawan,

24 IVth ADJ Raipur | 140/2011 The Newndia Vs Nina 38665
25 IVth ADJ Raipur 63/2011 Savita Vs Rajendra 466350
. Nuraj Diwan Vs
26 IVth ADJ Raipur 91/2011 ShkFTar 100000
27 IVth ADJ Raipur 201/2010 | Kiritram Vs Nandkumar 291415
28 IVth ADJ Raipur 77/2005 |Kachrabai Vs Thakurram 20000
. Bhushanlal Vs
29 IVth ADJ Raipur 104/2011 Bhajnanand 39255
30 IVth ADJ Raipur 105/2011 |Bhagabai Vs Bhajnanand 69306
31 IVth ADJ Raipur 17/2011 | GK Pasije Vs Rupchand 22000
32 | IVth ADJ Raipur | 114/2011 Paras"';‘(”ar:]/;RajeSh 14153
33 IVth ADJ Raipur 12/2005 Amrita Vs Arun Kumar 12458
34| Ivth ADI Raipur | 44/2005 | Rekhanibal Vs Abbas 25000
35 IVth ADJ Raipur 235/1995 |Sukhdev Vs Dileep Rana 130000
36 | Ivth ADJ Raipur | 71/2005 | A th?n\éﬁ Bl 7185
37 IVth ADJ Raipur 19/2001 Shyamlal Vs Ram 35000
38 | Ivth ADJ Raipur | 52/2005 | Ashutosh Vs Rakesh 65922
Kumar
30 | IVth ADJ Raipur | 5/2005 | Mukdar ’Qur\n/;rsamosr‘ 23320
40 IVth ADJ Raipur 33/2001 Gitabai Vs Durgesh 40000
41 IVth ADJ Raipur 39/2000 Rambhabai Vs Pyarelal 83000
. Jitendra Sahu Vs
42 IVth ADJ Raipur 42/2005 Gandram 54660
: Purushottam Sahu Vs
43 IVth ADJ Raipur 43/2005 Gendram 13118
- Sevakram Vs
44 IVth ADJ Raipur 62/2003 Bramshanker 45000
45 IVth ADJ Raipur 17/2001 Jaspal Vs Memal 80000
46 IVth ADJ Raipur 106/2001 Shal Udyog Vs Jaspal 13000
; Sohanlal Vs Gopal
47 IVth ADJ Raipur 62/1995 rodeige 15000
48 IVth ADJ Raipur 62/1995 Jasvir Vs United India 70000
49 | Ivth ADJ Raipur | 562012 | “@ Bahagi‘rj]gxs Kishor | 25p0p
50 IVth ADJ Raipur 45/2001 Shantibai Vs Shamim 12000
51 | IVth ADJ Raipur | 175/2011 | Chhabilal Vs Dhiraj 25000
Kumar
52 IVth ADJ Raipur 201/2011 Amolabai Vs Rana 25000
. Dileep Dhritlahre Vs
53 IVth ADJ Raipur 712011 Usha Verma 39068
54 IVth ADJ Raipur 20/2012 Shankarlal Vs Bhaulal 430000
55 IVth ADJ Raipur 102/2013 Tulsi Vs Rajesh 40000
56 IVth ADJ Raipur 90/2011 Amar Das Vs Narayan 25000
57 IVth ADJ Raipur 34/2012 Rukhmani Vs Sukhram 25000
58 IVth ADJ Raipur 48/2009 Ratna Vs Rasil Singh 23031
. Vimla Bai Vs Moh.
59 IVth ADJ Raipur 281/2011 Parvej 79785
60 IVth ADJ Raipur 721/2012 Prashant Vs Naresh 25000
61 IVth ADJ Raipur 39/2013 Shibam Vs Nikhil 25000
62 | IVth ADJ Raipur | 43/2013 Sarvagya Bavs 25000

Ramulal
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63

IVth ADJ Raipur 90/2011 Agardas Vs Narayan 25000
64 IVth ADJ Raipur 54/2013 Rukhmani Vs Arvind 25000
65 IVth ADJ Raipur 54/2013 Rukhmani Vs Arvind 1033976
66 IVth ADJ Raipur 346/2011 Rahman Vs Sanjay 25000
67 IVth ADJ Raipur 117/2013 Biram Vs Kripal 25000
68 IVth ADJ Raipur 151/2015 Lalit Vs Umend 25000
69 IVth ADJ Raipur 152/2015 | Omprakash Vs Umend 25000
70 IVth ADJ Raipur 120/2012 | Ashok Bodani Vs Fajel 25000
; Surit Nirmalkar Vs
71 IVth ADJ Raipur | 815/2015 Sanjay Sigh 25000
72 IVth ADJ Raipur 660/2014 Harihar Vs Angad 25000
73 IVth ADJ Raipur 117/2013 | Rhishi Sharma Vs Kripal 19447
74 IVth ADJ Raipur 265/2015 Deepak Vs Chandrika 7996
75 IVth ADJ Raipur 43/2015 |Ganesh Verma Vs Ramu 25000
76 IVth ADJ Raipur 115/2002 | Shahin Bai Vs Gurubhej 102355
77 | vth ADJ Raipur | 712005 | Altaf Khes“i‘n\éﬁ Balwan | ;19489
78 IVth ADJ Raipur 122/2001 Jivanram Vs Yogesh 19000
79 IVth ADJ Raipur 79/2013 Hemlal Vs Guneshwar 25000
80 IVth ADJ Raipur 69/2013 Ravishankar Vs Birbal 20508
81 IVth ADJ Raipur 201/2013 Ratna Vs Rasil Singh 11206
82 IVth ADJ Raipur 319/2014 Sewati Vs Ishwar 25000
83 IVth ADJ Raipur 20/2013 Ratna Vs Rasil Singh 26417
84 IVth ADJ Raipur 592/2016 Deshbai Vs Santosh 25000
85 IVth ADJ Raipur 342/2011 | Premlal Vs Abdul Khan 103610
86 | IVth ADJ Raipur | 704/2014 | Monika SharmaVs 25000
Sushant
87 | IVth ADJ Raipur | 346/2016 Rameggr%‘:?ar Vs 25000
88 IVth ADJ Raipur 386/2015 Tanosh Vs Jaiprakash 175000
89 IVth ADJ Raipur 125/2011 Shyamabai Vs Nandu 91275
90 IVth ADJ Raipur 746/2016 Sohabai Vs Dinuram 25000
91 IVth ADJ Raipur 320/2011 | Jitendra Singh Vs Vipul 21428
92 | IVth ADJ Raipur | 163/2003 The Oriental Vs 10000
Charanjeet
‘ The Oriental Vs
93 IVth ADJ Raipur 163/2003 Charanjeet 5000
94 | IVth ADJ Raipur | 163/2003 Tihe Qg s 5000
Charanjeet
: The Oriental Vs
95 IVth ADJ Raipur 103/2003 Charanjeet 5000
96 IVth ADJ Raipur 318/2016 Thakurdas Vs Rajan 25000
97 IVth ADJ Raipur 124/2012 |Sunil Sahu Vs Mahendra 34389
98 IVth ADJ Raipur 796/2015 Santosh Vs Santram 25000
99 IVth ADJ Raipur 368/2014 Drupad Vs Omprakash 25000
: The Oriental Vs
100 IVth ADJ Raipur 168/2003 Charanjeet 5000
. Damodar Vs Gena
101 IVth ADJ Raipur 686/2016 Kalat 25000
102 IVth ADJ Raipur 53/2013 Meena Vs Ajay 25000
103 | IVth ADJ Raipur | 163/2003 e K1 ERInMS 5000
Charanjeet
104 | Ivth ADJ Raipur | 543/2015 | RavikantVs Umesh 25000
Kumar
105 | IVth ADJ Raipur | 542/2015 Chengraiiimar Vs 25000

Umesh Kumar
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The Oriental Vs

106 IVth ADJ Raipur 163/2003 . 5000
Charanjeet
107 IVth ADJ Raipur 690/2018 | Visheshar Vs Narsingh 25000
108 | Ivth ADJ Raipur | 69a/2018 | Subhadra Mandal Vs 750000
Uday Raj
109 | Ivth ADJ Raipur | 726/2014 | K@VIAVS L":'O’IS LKCamet - oeapp
110 IVth ADJ Raipur 368/2014 |Premdas Vs Omprakash 572600
. Bhukhanlal Vs
111 IVth ADJ Raipur 692/2016 Bisharmbhar 25000
; Oriental |.Co.Ltd Vs
112 IVth ADJ Raipur 103/2003 Charanjeet 10000
113 IVth ADJ Raipur 34/2012 Rukhmani Vs Sukhram 701675
: Oriental I.Co.Ltd Vs
114 IVth ADJ Raipur 163/2003 Charanjeet 5000
115 IVth ADJ Raipur 128/2014 | Kaushilya Bai Vs Nilesh 375000
: Oriental I.Co.Ltd Vs
116 IVth ADJ Raipur 163/2003 Charanjeet 5000
. Oriental I.Co.Ltd Vs
117 IVth ADJ Raipur 163/2003 Charanjeet 5000
: Oriental I.Co.Ltd Vs
118 IVth ADJ Raipur 163/2003 Charanjeet 5000
: Oriental I.Co.Ltd Vs
119 IVth ADJ Raipur 163/2003 Charanjeet 25000
120 | Ivth ADJ Raipur | 1632003 | Orientall.ColtdVs 10000
Charanjeet
. Oriental I.Co.Ltd Vs
121 IVth ADJ Raipur 163/2003 Charanjeet 10000
: Oriental I.Co.Ltd Vs
122 IVth ADJ Raipur 163/2003 Charanjeet 10000
123 | IVth ADJ Raipur | 1632003 | Orientall.Co.LldVs 10000
Charanjeet
. Oriental I.Co.Ltd Vs
124 IVth ADJ Raipur 163/2003 Charanjeet 10000
. Oriental I.Co.Ltd Vs
125 IVth ADJ Raipur 163/2003 Charanjeet 10000
126 | Ivth ADJ Raipur | 286/2021 | KOmalRamaniVs Bajaj | 5009
. Oriental I.Co.Ltd Vs
127 IVth ADJ Raipur 163/2003 Charanjeet 10000
. Oriental I.Co.Ltd Vs
128 IVth ADJ Raipur 163/2003 Charanjeet 9975
; Jaguram Sikari Vs
129 IVth ADJ Raipur 801/2021 Vyankteshwar 25000
: Sushma Minz Vs
130 IVth ADJ Raipur 89/2022 Khilavan 25000
. Jaguram Sikari Vs
131 IVth ADJ Rglpur 801/2021 Vyankteshwar 358863
. ' Anita Chaudhari Vs
132 IVth ADJ Raipur | 1033/2021 Jaykumar 25000
133 IVth ADJ Raipur 258/2021 | Ramnu Ram Vs Umesh 25000
- Sushma Minz Vs
134 IVth ADJ Raipur 89/2022 Khilavan 4176480
135 IVth ADJ Raipur 150/2019 Umabai Vs Khemraj 25000
136 IVth ADJ Raipur 586/2020 Usha Vs Arjun 25000
137 IVth ADJ Raipur | 1284/2021 Kunti bai Vs Ganesh 31188
138 IVth ADJ Raipur 147/2017 Himendra Vs Basant 30545
139 IVth ADJ Raipur 345/2016 Ramsata Vs Ajmera 25000
140 IVth ADJ Raipur 21/2023 Rajkumar Vs Damanlal 25000
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. Abhay Koshik Vs
| 141 | IVIhADJRaipUr 190615024 |Laxman 200000
142 IVth ADJ Raipur |571/25 Lokesh Vs Shkil 200000
143 IVth ADJ Raipur (685/24 MehtrinVs Roshan lal 1600000
144 it RDJ Repur 686/16 Damoder Vs Gena kewat| 461210.4
. Hempushpa Vs
145 | IVth ADJRaipur 175019 |Umeshdas Manikpuri 817402
. Rajesh Nishad Vs Rahul
146 | IVth ADJ Raipur |9g6/5005  |Sadija 240000
) Sadaram Vs Ritlal and
W7 | VinaDI BEUN lynooios  |other 200000
. Sarita Vs Rakesh and
148 | IVth ADJ Raipur 3435023 |other 225000
Keyur Bhushan Vs
149 IVth ADJ Raipur RaviShanker Tandan
15/2023 and other 351872
; Gokul Prashad Sahu Vs
150 | IVth ADJRaipur |5g4,5015  |Sukhram Dhru 103977
151 IVth ADJ Raipur Tilochan Patel Vs Rajesh
77712025 Manghi and other 1070000
152 IVth ADJ Raipur Tilochan Patel Vs Rajesh
778/2025 Manghi and other 100000
153 IVth ADJ Raipur Chandrvijay Sahu Vs Anil
78712025 Nishad and other 1850000
154 IVth ADJ Raipur Kashram Chatuvedi Vs
744/2025 Unitead Indian Ins. 20000
155 IVth ADJ Raipur Garima Dhanvani Vs
718/2024 Dipk Virani 25000
156 IVth ADJ Raipur Dakesh Sahu Vs Divaker
942/2025 Naden 500000
157 IVth ADJ Raipur Ganeshi Sahu Vs
944/2025 Diwaker Naden 85000
158 IVth ADJ Raipur Babita Sahu Vs Diwaker
943/2025 Naden 100000
159 IVth ADJ Raipur Hemin Bai Vs Diwaker
940/2025 Naden 1100000
160 IVth ADJ Raipur Rupanshu Sahu Vs
946/2025 Diwaker Naden 75000
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L1 103/2011 | I W g | T R = 44.924/- |
L s |
2 66,/2012 el wfear g | st Wfear arg | 22022013 | 57,546/- |
‘ ‘ - R Ris l ,
3 141/2012 2ol ggHAT ST aE 22122015 | 25,000/- -
w ; [ERT- T e 12,29,617/-
‘ } SR
4. 08 /2013 a9 U faeg g qEe - 45,797/- -
t R ffe
5 331/204 | FHAR gRw@T T gREAT | 27112025 | 27,73,914/-
‘ faeg AT 25,000/ .
6. } 19,/2013 RS faeg TRESIT 01.08.2016 25,000/- -
} SiTferd e 4,41,904/-|
7 26/ 2011 At AR PR | sl AR BR | 13.01.2012 | 1141705.00 .
8 19/15 et aRar aaf | s |/Rar a9t | 16.02.2017 158985.00 -
3 'M.AC.No. faweg T ga 27.02.2024
Y |
9. 334/2015 | R AN e kT A1 | 03.01.2017 6,25,311/- 96 TR i
| YR Iq TR T
1 > ettaen
TR BT,
‘ 10, 1077 /2025 | Tf9ar faeg warer faar 13.12.2025 18,50,000/-
1 I 9B
1. 85 / 2024 fead fawg et 29.07.2025 18,62,591/-
|
120 1704/2025 | R fawE WA HeT 19122025 = 1,00,000/-
|- —L B N ;
; 13. | 1297 /2024 e g SEt 13.12.2025 25,000/-
L RS
| 14| 1298/2024 RS fawg AR 13.12.2025 25,000/-
‘f PR - | _I :
15. | 1330,/2023 | ISR freg EIEICIF] 13.12.2025 2,30,000/-
R ... A I f
16, | 284/2024  ad) faeg o= Jad 13122025 | 18,50,000/-
|l t-sbb & ... 1 - fom . |
17, | 1703 /2024 - o e B 19.12.2025 1,80,000/-
! ‘ SINE
| 18, 143 /2024 | <D fawg erer gD 10.12.2025 25,000/-
19. | 950/2025 o freg ICRICE 13.12.2025 5,00,000/-
faw=
20.  410,/2016 BRI [Tvg R 08.05.2017 2.54,649/-
AT o
21| 747/2015 | BRI feg W foRTT 20.02.2017 4,63,248/-
22| 78/2024 faae fovg faa® 29.08.2025 63,998/-
! TRATIR

WW?W&WWWI
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RISRCIEED BAR
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6 - 603 /14 |XTT X fa. S1gelral | ko M| — | 18,37,762 /—
Rl TIRE
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FeTNd AR TRE
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e fa. SR | e
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BIS
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G FEGTHR TIRE | o8
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The details of the Motor Accident Claim Tribunal cases and Labour Court caes to be uploded
on the website of High Court in compliance with the Point no. 9(i) of order dated 22-04-2025 in Suo Moto

Writ Petition (Civil) No. 7/2024 passed by Hon'ble Supreme Court — Hlg—

2026

Sl

Name of the
Court

Case No.

Person/s Name
(1,2:3;:55 )
and Address

Ul

Arﬁount
Deposit

Any other
information

Subhodh Mishra
7th AMACT
Raipur (C.G.)

864/2022

S

2,72,998/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

862/2022

gy e

23,61,204/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

115/2022

39,31,852/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

82/2013

38,496/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

16/2012

/™7

2,23,806/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

50/2012

21,0007-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

13/2010

et <A gt

2,21,417/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

09/2013

S Tt ard

1,63,575/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

42/2011

HIRAT a18

1,37,906/-

10

Subhodh Mishra
7th AMACT
Raipur (C.G.)

124/2013

1,32,125/-

11

Subhodh Mishra
7th AMACT
Raipur (C.G.)

67/2017

25000/-

12

Subhodh Mishra
7th AMACT
Raipur (C.G.)

725/2014

25000/-

13

Subhodh Mishra
7th AMACT
Raipur (C.G.)

502/2019

25000/-

14

Subhodh Mishra
7th AMACT
Raipur (C.G.)

66/2022

90,889/-

15

Subhodh Mishra
7th AMACT
Raipur (C.G.)

44/2008

5,00,000/-

16

Subhodh Mishra
7th AMACT
Raipur (C.G.)

07/2009

8,903/-

17

Subhodh Mishra
7th AMACT
Raipur (C.G.)

82/2009

6,475/-

18

Subhodh Mishra
7th AMACT
Raipur (C.G.)

35/2018

4,450/-

19

Subhodh Mishra
7th AMACT
Raipur (C.G.)

356/2018

S R fearT

46,67,784/-




20

Subhodh Mishra
7th AMACT
Raipur (C.G.)

896/2019

25000/-

21

Subhodh Mishra
7th AMACT
Raipur (C.G.)

405/2019

25000/-

22

Subhodh Mishra
7th AMACT
Raipur (C.G.)

216/2022

IR

24,89,297/-

23

Subhodh Mishra
7th AMACT
Raipur (C.G.)

840/2023

= gTe gl

30,000/-

24

Subhodh Mishra
7th AMACT
Raipur (C.G.)

474/2022

ASERSIES

45,000/-

25

Subhodh Mishra
7th AMACT
Raipur (C.G.)

475/2023

S&H ARTIOT

50,000/-

26

Subhodh Mishra
7th AMACT
Raipur (C.G.)

476/2023

3] g

80,000/-

27

Subhodh Mishra
7th AMACT
Raipur (C.G.)

74/2011

69858/-

28

Subhodh Mishra
7th AMACT
Raipur (C.G.)

319/2020

NNIERGY

25000/-

29

Subhodh Mishra
7th AMACT
Raipur (C.G.)

405/2019

3,04,272/-

30

Subhodh Mishra
7th AMACT
Raipur (C.G.)

727/2019

frafie aike

25000/-

81

Subhodh Mishra
7th AMACT
Raipur (C.G.)

737/2015

UL

25000/-

32

Subhodh Mishra
7th AMACT
Raipur (C.G.)

87/2022

EERICRC)

2,66,120/-

33

Subhodh Mishra
7th AMACT
Raipur (C.G.)

182/2018

1,60,000/-

34

Subhodh Mishra
7th AMACT
Raipur (C.G.)

358/2014

e 91

98,068/-

35

Subhodh Mishra
7th AMACT
Raipur (C.G.)

648/2021

s

51,230/-

36

Subhodh Mishra
7th AMACT
Raipur (C.G.)

211/2021

mfder g3 T 34

21,282/-

37

Subhodh Mishra
7th AMACT
Raipur (C.G.)

269/2025

o g 9 39

19,00,000/-

38

Subhodh Mishra
7th AMACT
Raipur (C.G.)

896/2019

F MRS T

15,02,115/-

39

Subhodh Mishra
7th AMACT
Raipur (C.G.)

511/2020

JETR g

2,62,500/-

40

Subhodh Mishra
7th AMACT
Raipur (C.G.)

34/2022

Hifeellel aIRE

4,64,747/-

41

Subhodh Mishra
7th AMACT
Raipur (C.G.)

838/2025

TS fHeax 9 3y

19,00,000/-




4.2\ Subhodh Mishra
7th AMACT
Raipur (C.G.) |839/2025 BRITe THAPR 9 Y 20,50,000/-

43 | Subhodh Mishra

7th AMACT

Raipur (C.G.) |247/2025 IR AR 9 I 16,25,000/-
44 | Subhodh Mishra

7th AMACT

Raipur (C.G.) |533/2025 AR 9 3 2,25,000/-
45 | Subhodh Mishra ;

7th AMACT

Raipur (C.G.) |534/2025 ARRI 9 3 15,00,000/-
46 | Subhodh Mishra

7th AMACT

Raipur (C.G.) |535/2025 AR 7 3 5,00,000/-
47 | Subhodh Mishra

7th AMACT .

Raipur (C.G.) |579/2025 AHRIE T 3T 14,00,000/-
48 | Subhodh Mishra

7th AMACT

Raipur (C.G.) |160/2025 IMHY 8RR T 7Y 16,00,000/-
49 | Subhodh Mishra

7th AMACT

Raipur (C.G.) |837/2025 RTgq JUqrel 9 3 2,25,000/-
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Claim Original_2
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Sl Nargzl:):tthe Case No. |Person/s Name (1, 2, 3....) and Address D‘t;‘:;;:: d Any other information
1 =it ST IR Ud THovlod o §
195/20 [3ME™ 102852 [udl &1 I9E 8 & |
e STHT IfOeR Ud gHoglodlo §
2 1017/19  [elYer & 195690 (0% 1 S A & |
3 319/16 |ReaTe 129655
4 618/16 [arfeelt €, 3=, fiell YRIGR BoTo 707293
5 683/16 |31 uee, fRamt -9 g IR 289228
6 e G Yfoeex QE[ Qﬁoﬁo?ﬁo 3
457/23 [|FT 60000 [u¢ T IEE 8T & |
7 491/12 [Qa=s emi 126409
: T, AT I ges, o1 AR I,
455/22  [SrefT-RRIgR BoTlo 449460
5 Tfier i, Frarf-fem sreuare faear
780/21  [fSiell YR 10970884
10 ) %WW@WO?O@O‘%
317/17 [HEPR IFATA 448776 |90 BT I9E TE 8 |
N R, et -avst QR el TRIgR o0 ST IR T gHostoo H
52/2020 [@oTo 900000 [Uc} &1 IWF T8 & |
12 . ﬂaﬁwmqﬁwoao-\qﬁo S
106/12  [Eant aAf 100000 |9et &1 g &l & |
13 RTaet! GYaR, R -SoRT Tl HIEaT JTolR
53/16 RREYR BoTo 820454
14 190/12 [gfrae i gfean, = foef! 7563
15 %Wmﬁwoﬁoﬁo q
54/02  [Ract gut 54778  |9dt &1 IeiE EI R |
16 _ %wrmlqﬁweﬁo?ﬂoli
620/16 [RIOIYT TETAR 23814  [9d T IS LI @ |
- o, P —FHad TR fEPRIRT IR
622/16 [BoTo 140000
13 tRTeT ST, T -Glede g aHT IITYR
734/18 [BoTo 225000
19 %WWQ&WO@{O?&O g
653/15 [ORENIT 700000 [9¢) &1 IEE 8 & |
20 oI ST AR Td GHowodlo |
117/12 [ifed 82494 [Ud &1 IeE el & |
21 %Wﬂmqﬁ@oﬁo?ﬁolﬁ
146/09 [ERE™ 5000  |9dl T I&IE Al & |
5 0 S IR T Hoslodo |
84/15  |argEd 475000 |4t &1 ISIE 78 & |
53 . %WW@QHOG}O?&O‘#
703/14 [oNGRIS SaTH 90311 |91 &l IRE AR € |
o a?ﬁmmqé@oﬁo?ﬁoﬁ
157/15 [#HYg gqtf 100000 [4d &1 I& T8 @ |
- - %qudqqoﬁo?ﬁo Gl
97/15  [ddaT 40000  [Ud T SEE &l & |
RIS IfORECR T Towodlo H
= 486/15 e fR 20000 | & SeRE T B |
e A 3 W (TR W@ Hodtodlo §
27 | & T AR il o oRi
Alogogodio 73/12 [T 8284 q?rwaa@ra%} ‘
» WW‘\’@W.QHQT{O?O@O’#
72/12  [@R 8284  [ud 1 IR TEI B |
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=Rl Tt fRart F el <y U6 3R T SIRTE
R BOT0

fd,

R e et v | =i,
AR, SRR B0 TO0 |

fdST:~To compliance of order date 22-04-2025 passed by Honb’le

Supreme court in Suo Moto Writ ipetition (Civil) No. 7/2024 in Re:
Compensation amounts deposited with Motor Accident Claims
Tribunals and Labour Courts.

e —pEed yaH O Td eWR SRl RER B 9
... B... [Th—-15-1/92 TR f&A® 09 fdeR 20251

AT A8IGY, '
IR Gefa Rvaiaid o & & Fa7 iR Aex gele g
arferawur ¥ difde il @1 faor AR 8-
%o | ROl HHIh |U&THR BT AR | 3ee AT 3YTASH T Yl <rfey
1| 13/2002 ferg aaf | 05-07-2004 15,012/~
2 | 33/2002 | HEISH | 27-01-2005 5093/ -
3 | 75/2005 | SFEMAYSHA | 07-01-2006 25000/ -
4 | 29/2005 | TS | 17-08-2005 50,000/ -
5 | 29/2006 | fawermds - UM g IRT TG 6761/ -
EEINCGI BTN
et seter-araiR
BOT0
6 | 21/2006 TETR 20-02-2007 25,000/ -
7 | 21/2006 HETR 20-02-2007 40,945/ -
8 - IGPRE@H | 27-01-2007 25,000/ -
9 | 104/2005 GIaid 28-03-2007 5,705/ -
10| 28/2006 EREIN]] 24-06-2007 20,000/ -




11| 1/2004 |t Y| 03-11-2006 1,11,590/ -
12| 44/1990 | YEMTEE | 30-10-2007 98,778/ -
13| 106/2007 | Wt gHT | 28-02-2008 25,000/ -
14| 135/2007 | *TFH®IT | 02-05-2008 18,873/ -
15| 135/2007 | QMW@ | 02-05-2008 20,815/ -
16| 4/2008 q1a1 8 07-05-2008 25,000/ -
17 | 9/2008 BGHUT 22-10-2008 17,944/ -
18 | 116/2008 | MW@ | 23-12-2008 5,000/ -
19 | 116/2008 | *IFWHIT | 23-12-2008 4,000/ -
20| 131/2007 | PleeAEE | 22-01-2009 25,000/ -
21| 111/2007 ESEIN 18-11-2009 25,000/ -
22| 53/2007 FEPAR | 04-07-2008 7,000/ -
23| 68/2009 oo 27-07-2009 19,273/ -
24| 3/2009 | DUCATEE | 08-09-2005 10,000/ -
25| 12/2008 | faRSag . 4,55,223/ -
26| 12/2008 | faRsisg | 01-01-2010 25,000/ -
27 | 39/2008 YT IET . 2,02,720/ -
28| 118/2009 LIS 25-03-2010 25,000/ -
29| 45/2008 | 3nfecgfasd | 13-05-2010 63,296/ -
30| 2/2010 |eRemEEaEE | 12-08-2010 22,674/ -
31| 49/2002 |¥UETHEA| 14-01-2003 50,000/ -
g =
32| 64/2009 RIS 01-07-2010 2,25,000/ -
33| 15/2009 HeITT 16-08-2010 25,000/ -
34| 87/2010 | HA9 ™R | 01-09-2010 5 BT f 4
35| 55/2010 | AM=ERE - 37,788/ -
36| 62/2002 | ARFE | 26-02-2003 6,000/ -
37| 11/2013 | @ EE | 30-06-2015 25,000/ -
38| 90/2011 | Ydiior3wETet | 26-06-2015 25,000/~




39| 01/2012 | gIR&IHEE | 12-12-2015 25,000/ -
40| 63/2008 AT X 17-08-2009 7, 891/ -
41| 20/2004 | HWEEREN | 04-11-2016 6,66,616/ -
EIEEIERE ] a0
IR T
TH 1.0 AR
338/2006
42 | 36/2005 TS H 29-07-2005 88,367/ -
43| 55/1994 CINGICIN] 01-04-1997 30,001/ -
44| 650/2015 | URFIETS 03-04-2017 25,000/ -
45| 412/2014 | JHAF | 07-02-2017 25,000/ -
46| 33/2015 | BFTHTEE | 10-04-2017 25,000/ -
47| 252/2015 | JifedrERE | 10-04-2017 25,000/ -
48| 812/2016 T 06-10-2017 25,000/ -
49| 70/2009 | anfecafdshd | 27-09-2017 41,839/ -
. 31.0.H.95
5/2010
50| 258/2011 | FNIPHR | 30-11-2017 25,000/ -
51| 503/2020 | TUEIHE | 23-01-2024 25,000/ -
52| 3/2012 Sfiemadt | 03-12-2015 | RN TR RN | 5,53,667/-
TH.QHL TR RRIGR B 070
395/2017
53| 221/2019 |sf\ct89erar| 18-02-2022 25,928/ -
g
54| 521/2018 EIEIE] 01-03-2023 1,00,000/ -
55| 18/2022 fd=s 01-08-2024 | ¥ H8HIYR SaRT- 25,000/ -
TRIGR S0 W 0 BT
M- g1 dho 31
IS T ST
SRATIIGR B 0T 0
56 | 1280/2021 | GrilcT Pebet | 24-09-2024 22,13,395/ -
57| 627/2022 | uddtaaf | 11-09-2024 25,000/ -
58 | 822/2015 gl 23-04-2024 | I -UvEEl, R | 4,32,436/ -
TLOH, x| SFRITTE | 04102017 | gwie, deefior e




93/2018 g
811/2018

18,00,000/ -

1,38,580/-

22-11-2024 10,33,205/ -

12-02-2024 25,000/ -

e B T

72 11132/2021 | QH1gne 08-07-2025 | a1€ e 04 deyrer
U R My
TATIRT RIYR

74| 218/2021 | PHRY©H 14-07-2025
PHAT




82| 32/2006 | FEdR . 11,000/ -
83| 64/2008 | Sfeallel | 17-08-2009 30,000/ -
84| 70/2007 | CTTEEGR | 25-04-2007 20,000/ -
85| 10/2002 7 18 26-04-2013 10,000/ -
86| 05/2007 ﬂf{i faog 26-04-2023 15,000/ -
T
87 | 643/2024 ISR 13-09-2025 21,00,000/ -
88| 898/2024 | THUEE | 13-09-2025 30,000/~
89 | 786/2021 | Urddl gler g | 23-09-2025 23,78,702/ -
3=
90 | 444/2023 | fRamuder | 08-08-2025 25,000/ -
91 | 484/2025 AT 02-11-2022 70,313/~
92 | 118/2020 | sfAcl Tt | 05-08-2025 WA AR §al 1,89,585/-
THUHT FeR a4t 24-09-2025 | gAIT-IIR BOTO
1345/2022
93 | 266/2023 RIEEIR] 17-10-2025 | Ha=m! oRT @ieft | 21,39,609 /-
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1 | 01 /2012 AT 12-04-2017 25,000/ -
2 | 427/2015 | "fHen FuE g aFy 18-07-2017 25,000/ -
3 | 01/2012 APAAT 12-04-2017 4,38,016/ -
4 | 263 /2011 BT TGN 25-09-2017 1,06,565/ -
5 | 527 /2015 NEHRTH 25-10-2017 25,000/~
6 | 538 /2015 TR0 28-10-2017 25,000/ -
7 | 615 /2015 gfa 06-10-2017 9,83,094/ -
8 | 117 /2017 Sieca 03-04-2018 25,000/ -
9 | 761/2016 R9MHT - 6,33,154/ -
10 | 119 /2006 TR 1S 21-03-2018 25,000/ -
11 | 752/2015 9 TH1IT 28-04-2018 30,987/ -
12 | 831 /2016 | SREMA G TG | 17-12-2018 25,000/ -
13 | 566 /2015 EIRCARSSIE 10-05-2019 25,000/ -
14 | 566 /2015 TR T 1E 14-05-2019 94,501/ -
15 | 525 /2014 3R T 27-06-2019 25,000/ -
16 | 118 /2018 T 978 15-05-2019 25,000/ -
17 | 841/2016 SR 8 12-12-2020 45,000/ -
18 | 971 /2021 HTRI YT 12-02-2024 15,000/ -
19 | 2776/2017 | #i9cft =icfiepr |18 @ | 08-11-2023 2,13,894/ -
=g
20 | 84 /2018 | YMPIIA® T 3T | 08-10-2024 2,82,586/ -
21 | 761 /2016 | sfmclt M =Ry 13-12-2024 6,52,754/ -
22 | 566 /2015 gIR®T TE 02-01-2015 54,851/~
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23 | 731/2014 | JAGIXH T 08-05-2025 9,70,679/~
Iy
24 | 135 /2017 T YT 12-03-2018 2,70,957/ -
25 | 507 /2014 9] ATl 15-11-2017 9,952/ -
26 | 697/2018 St TgpR 06-05-2019 4,84,298/ -
27 | 125 /2015 | AETE B 3NRY | 27-09-2018 49,772/ -
28 | 430/2017 | #fHcl I@well TR | 15-10-2018 TR | 3, 41,071/~
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BOT0
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30 | 58/2019 it fosRaET 29-04-2019 8,06,624/ -
31 | 86/2018 & RT S 19-09-2025 |dE FR 04| 6,75,973/ -
Y9 ST | 3,21,800/ -
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IR
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32 | 161/2015 EEER 26-03-2018 33,31,898/ -
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fasg — To Compliance of order dated 22-04-2025 passed by

Honble Supreme Court in Suo Moto Writ Petition
(Civi) No. 7/2024 in re: Compensation amounts
deposited With Motor Accident Claims Tribunal and

Labour Courts.
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No. |Name of the Court| Case No. | Person/s | Amount | Any other
Name (1, 2, |Deposited | information
3....) and
Address
1. | ey AfiRE 9er | 222004 | e | 105000 <Ich SET
geeAT ST FfSR, fareg dred ’foReR 1@ T
AR B NG| St & g @
SeE TRl B |
™
).
( )

TTEeT J1 G0 o AARUT
fAT-IYR (BoTo)




IR — Gl el <Ry, YRR (SoTo)
(o aifRr: - R Rie)
S.L. | Name ofthe | Case No. Person/s Name Amount Any
Court (1,2,3.....)and Deposited others
Address informatio
n
1 12" MACT 995/19  |Manish 25,000/-
2 | 12" MACT 729/19  |Khileshwari 25,000/-
3 | 12" MACT 12/19 Chameli Sonwani 25,000/-
4 | 12" MACT 207/18  |Ruchi Jain 25,000/-
5 | 12" MACT 990/22  |Rajni Dhivar 25,000/-
6 | 12" MACT 87/21 Ahilya Sahu 25,000/-
7 12" MACT 1119/22  |Krishna Kumar 25,000/-
8 | 12" MACT 231/19  |Kunj Bai Joshi 25,000/-
9 | 12" MACT 1119/22  |Krishna Kumar 2,25,180/-
10 | 12" MACT 370/19  |Doman Sahu 25,000/-
11 | 12" MACT 844/24  |Doman Sahu 1,25,000/-
12 | 12" MACT 275/23 | Yashomati Sen 25,000/-
13 | 12" MACT 1131/22 |Anusuiya Sen 3,70,000/-
14 | 12" MACT 548/18 | Vijay Laxmi 35,95,354/-
Others
15 | 12" MACT 660/23  |Pramila Bai 16,97,564/-
16 | 12" MACT 320/21  |Girija Yadav 7,13,750/-
17 | 12" MACT 319/21  |Kalavati 7,13,750/-
18 | 12" MACT | 1326/21 |Bharti Chaturvedi | 25,000/-
19 | 12" MACT 884/20  |Raja patel 1,12,727/-
20 | 12" MACT 299/23  |Mansi Nayak 6,17,616/-
21 | 12" MACT 692/24  |Mansi Nayak 25,000/-
22 | 12" MACT 62/23 Lagan Singh 1,00,000/-
23 | 12" MACT 551/23  |Sandhya Sahu 34,85,586/-




24 | 12" MACT | 788/2024 |Tijiya Bai 25,000/-
25 | 12" MACT | 789/2024 |Bharat Lal 25,000/-
26 | 12" MACT 90/2022 |Sweta Ghambhir 9,73,175/-
27 | 12" MACT | 157/2023 |Shati Chandrakar | 43,03,099/-
28 | 12" MACT 900/24 | Anil Kurre 70,000/-
29 | 12" MACT 1266/24 |Kaushal Kumar 2,50,000/-
30 | 12" MACT 601/23 Chandrashekhan 12,11,754/-
Sahu
31 | 12" MACT 600/23  |Chandrashekhan 16,61,219/-
Sahu
32 | 12" MACT 727/23  |Oman Lal Sahu 29,29,710/-
33 | 12" MACT 1135/22 |Lokesh Patel 1,45,214/-
34 | 12" MACT 84/25 Kamal Narayan 14,75,000/-
35 | 12" MACT 172/18  |Lalita Gupta 1,21,017/-
36 | 12" MACT 1134/22  |khushboo Banjare | 23,13,355/-
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PRINCIPAL DISTRICT & SESSIONS JUDGE, RAIPUR

To Compliance of order dated 22-04-2025 passed by Hon'ble Supreme Court in Suo Moto Writ Petition (Civil) No. 7/2024 in Re: Comnensatlon amounts deposited with
Motor Accident Claims Tribunal and Labour Courts

.
: B

S.N. Name of the Court ; Case No. Persons Name (1,2,3........ ) and Address |[Amount Deposited An:y Other information
1|4 Sfidw v, aqeiew sfAer gdesr qm@
AR, YR 25 /2009 I 25000 / — O A ST WU
2 |5 S guE, gk sfiAer geen <
@R, IR 188 /18 <ar g 25000 / — e
3 |8 ik wu, wqedey afaaes geer qman
DB, VTGN 185/ 18 EEINY 25000 / — Fha
4 130 Wi yum, Iqeiey fiHex gdesr qmn _
ferRer, AR 133 /22 <t Ris 1642977 / —
5 |8 Sfidw vuie, wgEy sHfdAeR gden qmr
R, IR 134 /22 g ¥Tg 1357457 / —
6 |# Sfid= wum, sqeiey afiwex gdenr <rmar
YT, RAYR 415 /20 EEEISI 50000 / —
7 |# Sidws e, gty AR gHenr qman
FHYT, YR 5 /20 Mfdg 800000 / —
8 |20 o= wurE, dgiey AR gHer g
FOHR], TIYY R 216 /18 HSTGHT Ufar e Tey fafics 375000 / — Y10 ST
9 |8 S o, wgey afvAer g qman
SIEEUANEEN 177 /20 quT g Y 25000 / — -
10 |41 Sfidw= v, sqeiey sfAeR gHer gmar
FHTHRYT, WG 362 /20 JFARIST Tt g, 25000 / — ~
11 |5 Slidw yare, Tqedesr aiftHieR geenr g
e, YR 897 /22 AN 5714 / — o
12 |4 o= wuH, Tty i AeR geeHr qran
HHR], WYY g 69 /22 Reead dwrg 25000 / — -
13 |4 Sfld v, eqeley o Aler gHedr g
SICERUANIRE 839 /22 e reg 4. 1594717 / — -
14 |4 Sl wuE, sgfey sifAier geenr qrar
HOHRT, YR 24 /23 JIe¥H AT, 108475 / — ~
15 |5 SNdw= vu, ggeey afdAer gdear g
FiTHRY, VIR 51,/22 SYd IS T, 25000 / — -
16 |41 Sl wgF, Tty s ses gHedr gy
FRERT, IR 50 / 22 S GRS a9 25000 / — =




17 8 Sl v, sqeiey aftaler geear qar
SICERSANEH 449 /20 fase g g 25000 /— - ‘
18 |87 Sidvs e, ey s ey gefedr qrar S
@Y, YR 842 /21 wftrar Rreex 25000 / — -
19 |8 Sfidws yuM, geey sl Aer e @@
IRHRY, YR 181,/18 SR 25000 /-
20 |80 Sfidw wure, wqeley aifAex gder @
SIEEANANDIEN 867 /22 PEaNEiCE 475000 / — -
21 |5 il g, Tqeiey efiAler gee g
RS, YR 1025 /22 HERTE -7 25000 / — -
22 |5 Wfidw yu, TRty sfiAer gde g '
e, R 841 /21 Wt fderavor 25000 / — =
23 |51 SNdw weTH, ey i Aley gefen arer
FRHRY, TIR 860 /22 WY fovg Aoy aike 25000 / —
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REGE fa. TTH-BASrSY AT QqHIT
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£ —— 59/2010 | e R wEg Tk e RreT—TRAEE, BT,
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18 63/2013 | Xard R el aive |- wW A ;er s, < et i 127404
19 11/2013 | 9gwM 4. fRaige it TR %TI;T__'W'E 1 i' — ? & 39,277
20 /2013 | 19T ﬁa'ﬁ;m;m il ¥ R %Wﬁ gvm T, 57759
21 11/2019 ifSram ms‘q fa. @¥id fafSrar @18 g;:‘éﬁ w4 Ul I'ql!l!, A THIRR, 25,000
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fawg .—  To Compliance of order dated 22-04-2025 passed by Honb'le
Supreme Court in Suo Moto Writ Petition (Civil) No.7/2024 in
Re: Compensation amount deposited with Motor Accident
Claims Tribunals and Labour Courts.
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